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CLP.N0,1/99,08.10.1351/1996
Batugan: - S Dated: 29-1=-1999
1.K.Vasudavan
2.B.Raju
3.5.8pbramanyan
4.5.Vazeger
S.B.R,Babu ]
6.C.Prabhakar Rao
7.4M Abmadullah , vehipplicants

And

1. Sri.NC.S5inha,
General ﬂanagar sC, Ralluay
Railniléyam,Secundarabad,
2. Sri.s8.R,Choudhary
Chief Persoennsl UPficer
B Sﬁlﬁalluay,Sacundarahaﬂ.
3. Gri.P.Srivastay, '
Divisienal Railuay Manager (Commercial)
- §C,Réiluay, 0/a.DRM's HFFlCE,GUﬁtaﬁﬂl.w
4 Smt Pramegld Bhargay
S Sr.Divisiondl PFgprsonnel {Jfficer ,
' " 8C,Rdiluay,Guntakal, «+s Rospondants., ) "

Counsel for the Applicant ' «se S.Ramakrishna Rao
Counsel far the Respondent vss NR.Devaraj

CORAM .
THE HON'SLE MR, R. RANGARAJAN . REMBER : (ADRK) ' —

THE HON 'OLE MR.B.5.JAT PARAMESHUAR sMEMBER : (JUGL)
| R w® %
THE TRIBUNAL MADE THE FOLLOWING CORDER:

ms.Lakshml Por Mr 5. Lakshma Reddy, fer the applicant and
Wr.NH Degvaraj, for the rﬁspmndenta. N

. The reply has been glven in apgcerdance with the dirsctions
“given in the 04 which isaccepted by the lesrnad counsal far the
applicant.

Hancwe the CP iscloaed. :
frte o
7%t
Sgction Officer.
Capy te .
1. Sri.-H.C.8inha,General Manager,SC,Railuay ﬁﬂllﬂllayam Secunderabad.
2, Sri,SPR. Chmuﬁh@r; Chief ﬁarsmnnwl Ufficer,SC Railway,S5ecundaegabad,
3. Sri.P,8rivastav,Divisional Railuay Manzger, (Eammarclal),S underabad.
4. Smt,Pramenl Bhargav,Sr.ﬁiui isnal ﬁmrs&nnal,ﬁf?icer,SC_ﬁailuay,S@c‘ba
o. One copy t8 Mr.NR.Devaraj, Sé for Railuays,CAT,Hyderabad, -
6. One copy to Mr.S. R Jrakrishna Ras, Advocate,CAT,Hyderabad,
7. mna Sparg.
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